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BEFORE TIIE NATIONAL GREEN TRIBI'INAL'"-- 
nasmnn zoNE BENCrr, KOLKATA

o.A. NO.260B2024tEZ

JITENDRAKUMARPRADHAN

.VERSUS-

STATEOF ODISHA&OTHERS

APPLICANT
T\iIO F

... RESPONDENTS

ONB s.2 &6:

I, Sri Sanjib Kumar Sarangi, aged about 52 years' Son

of late Muralidhar Sarangi, at present working as Addl'

Tahasildar, Offrce of the Tahasildar' Jharsuguda'

At/P.O./Dist.: Jharsuguda, do hereby solemnly affirm and

state as follows :

1. That, I am working as above and have been duly

authorized by the Opp. Party Nos'2 & 6 to swear this

Affidavit on their behalf.

2. That, in the accompanying Original Applicatioru

Counter Affidavit has already been filed by the Opp' Party

No.6 on behalf of self and Opp' Party No'2 since 14'03'2024'

Since some developments have been made in the mean time'

the present Affidavit is being filed giving the said facts'

3. That, it is humbly submitted that as per kind Orders dtd'

05.02.2024 of this Hon'ble Tribunal a Joint Committee was

PRAI)ITTA KUMAR MOHANh
Notary Cuttack Town
Regd.No-ON-0411995
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constituted to inspect the site in question and to submit a

report with the regard to the allegations made'

Copy of the proceedings of the Joint Committee dtd'

02.03.2024 is annexed herewith and marked as 4.49ry
cl6.

4. That, thereafter, the Respondent No'll was requested

vide letter No.l1165, dtd. 30'08.2024 followed with reminder

No.14851, dtd. 19.11.2024 to carry out the recommendation

made by the Joint Committee to develop plantation on the

alleged site to restore the damaged environment but till date'

no response has been done by the Respondent No'1 1'

Copies of letters No.11165, dtd' 30'08'2024 and

No.14851, dtd. 19.11.2024 are annexed herewith and marked

as Annexure - D/6.

5. That, the facts stated above are true to the best of my

knowledge and based on official records.

VERIFICATION Jharsuguda

I, Sri Sanjib Kumar Sarangi, aged about 52 years' Son

of late Muralidhar Sarangi, at present working as Addl'

Tahasildar, Office of the Tahasildar, Jharsuguda'

AtlP.O./Dist.: Jharsuguda, do hereby veriff and states that the

contents of the above affrdavit are true and correct to the best

PfiADlf lA KUir'1Afl MOHAN\
Nota r'7, Cuiiack Tc'.1n
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of my knowledge as derived from official records and that

nothing material has been concealed there from.

Verified at Cuttack on this the 13ft day of December,

2024.

Identified by J^O Ptron {,rr"7"--
-lo[fiHfiH$Nto"'

Jharsuguda
ADVOCATEADDL.

AF'FIDAVIT

I, Sri Sanjib Kumar Sarangi, aged about 52 years, Son

of late Muralidhar Sarangi, at present working as Addl.

Tahasildar, Offrce of the Tahasildar, Jharsuguda,

At/P.O./Dist.: Jharsuguda, do hereby solemnly affrm and

state as follows :

l. That, I have been duly authorized by the Respondent

Nos.2 & 6 to swear this Affidavit on their behalf.

2. That,the facts stated above axe true to the best of my

official records.

t{, tu"w

Jhasuguda
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An &-D 6s

To

Sub:

Ref:-

Sir,

lnviting a reference to the subject cited above, I am directed to say that as per

tJre direction oI the Hor/ble NGT, Eastern Zone, Ko&ata in original applica€on No.

26/2024/EZ filed by |itendra Kumar Pradhan Vrs. State of Odisha & Others, you are to

carry out the recommendation rnade by the Joint Committee in his report dated

02,03.2024 to develop plantation on the alleged 6ite to restore the damaged environment.

Action taken report in this regard may be submitted to tltis office within a

weeft.

This may be aeated as Most Urgent

Enc]:Asabove. Yours faithfully,

Addl. Dishict

MemoNa tl166 /GeMDt.30.$8,2tr8
]harsugud,a

Copy to theTahasildar, Jharsuguda for information and necessary

Addl. Dishict
lharsuguda

$1

DISTRICT OFETCE: ]HARSUGUDA
(Gen. & Misc. Section)

No. n roqa* 
r r \ es ld;i; pt. 3ro. s&>s)\

Sri Arun Kumar Barma
M/s Aditya Conskuction
Korba (Chhattisearh)
Ha. Ni. Hariom lihar, Brajara.lnagar

9dg*'t application No.26/2a24/Ezfiled by ]itenfua Kumar pradhar vrs.State of Odisha & Others.

Order of Hon'ble National Green Tribunal on 10.07.2024_

w

ffi6

ahasildar'/\#?
Jharsuguda
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Sir,

Inviting a refere
the direction ;il ;"* 

tt to the subiect cited ab.vc I an' diree te(l to sry that as por

26/2024/Ezor"o o, il;'" 
NGT' Eastern zone, Kolkata in original applieation No'

requested to carty out the 
Kumar Pratlhan vrs' state of orlisha & others' you wt:ro

dated 02.03.2024 
" 

a ;;";, ""t^rnendaHon made by thc ioint committee in his report

environment a.,tuu,o.oJf,,::::',Ji;.;,:,:::.,JJ.T:J:l;:,:::*" 
the ,ramagerr

Therefore, you are once again renrincleci to submit the action taken report to this
office withir a week.

Ttris may be treated as Most Urgent.

Encl: As above. Yours faithfully.

I

oou,. o**o*ftg",
jharsugudaMemoNo. lt{85E /c&MDt lt.\\, ts}\

Copy to the Tahasildar, Jharsuguda for informatior.r and recessary a tion.
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